CENTRAL ADMINISTRATIVE TR IBUNAL
S CALCUTTA BENCH

Ne, OA 873 ef 97 .
Present : Hen'bls Mr,Justice A.KeChgtterjes, Vice-CHairman
Hen'ble Mr.M.S,Mukherjse, Rdministrative Member

AMAR NATH JHAR & ORS,

Vs .

UNION OF INDIA & ORS,

Fer the applicants $ Mr.K.Sarkar, ceunsel
Fer the respendents : Nene
Hezsrd on ¢ 13,8,97 : ' Order on : 13,8,97
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Tha csunsel fer the applicants states that this
’Ceurt doas not have any jurisdietion 1n this matter. Thus this m.tter

',ls disposed of as uithdraun'
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